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NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH. MUMBAI

NAME OF THE PARTTES

T.c.P No. 2691(MAHI l2ot7

SHzu V. NALLASENAPAT}TY
MEMBER (T)

Present

ATTENDENCE.CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPAI{Y T-{W TRIBUNAL ON 1 I.I2.2O 17

l,euchtstoffi erk (lndia) A/t. Ltd.

Saphire Life Sciences Pvt. Ltd

SECTION OF THE COMPANIES ACT: I & BP Code 2Oi6

\v*S Jru-.-,Lo GI,"r'ftkh'onatl

ORDER

TCP No. 259lI&BP/NCLT/MBA4AlV2017

Counsel for the Petitioner is present. Corporate Debtor,s side is absent.

Since the affidavit of service filed by the petitioner is not compatible with the

date ofhearing notice sent to the Corporate Debtor, by way of caution, the petitioner

is again directed to send notice to the Corporate Debtor intimating next date of

hearing within three days hereof.

List this matter for hearing on 03.01,2018
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B.S.V. PRAKASH KUMAR
Member (Judicial)

V. NALLASENAPATHY
Member (Technical)

CORAM: SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

S. No. NAME DESIGNATION SIGNATURE

1, Laxr"tt M.C,..rrtnrs


